FORM A
PUBLIC ANNOUNCEMENT
[Reguiation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ESROBOTICS PRIVATE LIMITED
1 | NAME OF CORPORATE PERSON| ESROBOTICS PRIVATE LIMITED
) DATE OF INCORPORATION OF

CORPORATE PERSON 17/05/2021
3 | AUTHORITY UNDER WHICH
CORPORATE PERSON IS ROC Pune
INCORPORATED/ REGISTERED
4 | CORPORATE IDENTITY
NUMBER OF
NUMBER OF emsoN U74999PN2021PTC201083
5 | ADDRESS OF THE REGISTERED)| FI. No AB701 Tiara SNo 13,
OFFICE AND PRINCIPAL Hissa No 1/10 Pashan, N.I A,
OFFICE OF CORPORATE Pune-411045
PERSON

6 | LIQUIDATION COMMENCEMENT

DATE OF CORPORATE PERSON 30/03/2026

7 | NAME, ADDRESS, EMAIL Name: CS Mandar Wagh
ADDRESS, TELEPHONE Address registered with IBBI:
NUMBER AND Flat no. C-1302, Grandstand Trinity,
THE REGISTRATION NUMBER | Service Road from Vedbhavan to Warje,
OF THE LIQUIDATOR Pune Bangalore Highway,

Near Chandani Chowk, Pune 411038

Address for communication:

Clo. Anand Chaitanya Corporate Legal
Advisors LLP, 603, 5th Floor, Venture Building,
Above Mc'Donald's Paud Road, Bhusari Colony,
Pune 411 038 Mob: 9822844488

Email Id: vl.esrobotics@rediffmail.com
Registration No:
IBBI/IPA-002/IP-N00450/2017-18/11276

8 E)/}\:SC-ZFLDA/I-\I\]/I—E FOR SUBMISSION 29/04/2026

Notice is hereby given that the ESROBOTICS PRIVATE LIMITED has
commenced voluntary liquidation on 30/03/2026.

The stakeholders of ESROBOTICS PRIVATE LIMITED are hereby called upon
to submit a proof of their claims, on or before 29/04/2026, to the liquidator at the
address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means
only. All other stakeholders may submit the proof of claims in person, by post or
by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date : 03 /04 /2026 CS Mandar Wagh
Place: Pune Liquidator
Registration No.-IBBI/IPA-002/IP-N00450/2017-18/11276
AA2/11276/02/311226/204052

AFA Valid upto 31/12/2026




FRIDAY, APRIL 3, 2026

CORRIGENDUM

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED

CIN: U67100MH2007PLC174759

Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

CORRIGENDUM TO AUCTION NOTICE

“It is hereby to inform to the general public that the Auction Notice published on
21.03.2026 in this newspaper, pertaining to the following Borrowers:- in SI No.10
MR. JARIPATAKE GANESH MARUTI (BORROWER)

LAN:- 646427745, '647519892
For the above mentioned Borrower Auction date is wrongly published as 24.03.2026
The correct date of Auction date is 24.04.2026

All other terms and conditions of the said Auction Notice remain unchanged.
The public is requested to take note of the Correct auction date.

Date:- 03.04.2026

Place: PUNE

Authorised Officer
Edelweiss Asset Reconstruction Company Limited

H:.: E{j lweiss

|r!..

nEiruction

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

mo | Motilal Oswal Home Finance Limited g oI
Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel B
e, ...:! ST Depot, Prabhadevi, Mumbai - 400 025, CS : 8291889898 E-AUCTION CUM SALE

Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

GFM ASSET RECONSTRUCTION PRIVATE LIMITED
REGISTERED OFFICE: Block no. A/1003, West Gate, Near
YMCA Club, Sur No. 835/1+3, S. G. Highway, Makarba, Ahmed-
abad-380051 Gujarat. CORPORATE OFFICE: 1 st floor, Wake-
field House, Sprott Road, Ballard Estate, Mumbai 400001.
CONTACT: 022-47831226, 8879890250, 8976869747

CrMk#

H[J| FE@RTRrAtOn
CIN U67100GJ2015PTC083994

EMAIL: trupti.kasture@cfmarc.in dharya.somani@cfmarc.in

E-Auction Sale Notice of 15 Days for Sale of Inmovable Asset(s) under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 read with provision to rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and to the borrowers/guarantors/mortgagors in particular, that the under mentioned property
mortgaged to Motilal Oswal Home Finance Limited (Earlier Known as Aspire Home Finance Corporation limited ) will be sold on “As is where
is”, “As is what is”, and “Whatever there is”, by way of “online e-auction” for recovery of dues and further interest, charges and costs etc.
as detailed below in terms of the provisions of SARFAESI Act read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002)
through website motilaloswalhf.com”as per the details given below :

Date and time of E-Auction Date: 25-04-2026 11:00 Pm to 02:00 Pm (with unlimited extensions of 15 minute each)
Borrower(s)/Guarantor(s) / Demand Notice Description of the Reserve Price, EMD /Last date
Loan Account Date and Amount Immovable property of EMD
LAN: LXCHA00316-170040774 09-07-2025 For Rs: | Flat No 402, 4 Th Floor, Area Ad | Reserve Price: Rs.1400000/- (Rupees
Branch: Chakan 1742723/- (Rupees Measuring 819 Sq.F.T, Parvati Fourteen Lakh Only)
Borrower: Kiran Murlidhar Dixit| Seventeen Lac Forty |Aprt S.No 93/1/2,, Khadkale | EMD: Rs. 140000/- (Rupees One Lakh

Co-Borrower: Ketki Kiran Dixit Two Thousand Seven | Kamshet Dist-Pune ,Pune Forty Thousand Only)
Hundred Twenty Three | ,Maharashtra-410405 Last date of EMD Deposit:24-04-2026
Only)

1. The Auction is conducted as per the further Terms and Conditions of the Bid document and as per the procedure set out therein.
Bidders may visit to the Web Portal : https://www.auctionbazaar.com/ of our e-Auction Service Provider, M/s. ARCA EMART
PRIVATE LIMITED for bidding information & support, the details of the secured asset put up for e-Auction and the Bid Form which will
be submitted online. The interested buyers may go through the auction terms & conditions and process on the same portal and may
contact to Sachin Garade 7045766297 & Deepak Keswad 9767323535 details available in the above mentioned Web Portal and may
contact their Centralised Help Desk: + 91 83709 69696, E-mail ID: contact@auctionbazaar.com.

Place : Maharashtra / Date : 03.04.2026 Sd/-, Authorised Officer,Motilal Oswal Home Finance Limited

(Earlier Known as Aspire Home Finance Corporation limited)

APPENDIX- IV-A

[Under Rule 8 (6) R/w 9(1) of Security Interest (Enforcement) Rules 2002]

E-auction Sale Notice for the sale of immovable assets under the Securitization and Recon-
struction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso
to rule 8(6)R/w 9(1) of the Security Interest Enforcement Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower/(s) and Guarantor/(s)
that the below described immovable assets (Secured Asset) mortgaged/charged to CFM Asset Re-
construction Private Limited (the Secured Creditor), the physical possession of which has been taken
by the Authorised Officer of the CFM Asset Reconstruction Private Limited secured creditor on 04-
02-2022, will be sold on “As is where is basis”, “As is what is basis”, and “Whatever there is
basis”, and “No recourse basis” on 28-04-2026 to recover the total outstanding dues of
Rs.33,82,79,265.89/- (Rupees Thirty-Three Crore Eighty-Two Lakh Seventy-Nine Thousand Two
Hundred Sixty-Five and Paise Eighty-Nine Only) as on 31/03/2026 and together with further interest
plus costs, charges and expenses etc. thereon due from M/s. V R Art Furniture Pvt Ltd
(Borrower/Mortgagor) Mr. Vaibhav Parshuram Palkar (Co-borrower/Mortgagor/ Guarantor), Mrs.

CIM - UBSS22KL201 IPLCO2 5231
Corporate Officos : Muthoot Homefin (INDIA) Lid, 19/E, The Ruby, SenapatiBapat Marg,
Tulsi Fipe Road, Mear Ruparel College, Dadar West, Mumbai - 400028,
Branch Office: Muthool Hamefin | |‘:| -.1| Ltd. C5.Na. 1077, E Ward, Ombkar Towers, Near
KCIC! Bank, Rajaram Road, Near Mahalaxmi Honda Showroom, Bagal Chowh. Kodhapur - 416001,
APPENDIX-IV-A [See proviso to Rule 3[6)]
PUBLIC NOTICE FOR PRIVATE TREATY CUM SALE
Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of Muthoaot
Homefin [India) Ltd. under the Secuntization and Reconstruction of Financial Assats and Enforcement of Security
Interest Act, 2002 for the recovery of amount due from borrower /s, offers are invited by the undersigned in
sealed covers for purchase of immaovable property, as described hereunder, which is in the possession, on s Is
Where s Basis', 'As |s What Is Basis' and "Whatever Is There Is Basis’, Particulars of which are given below:-

)
Murthhoot Homefin

Muthoot Homefin (India) Ltd.

Encumbrances if any: Not know to us

Attention of the Borrower/Mortgagor & Guarantors are invited to S.13(8) of the said Act, in respect
of time available to redeem the mortgage in respect of the secured asset by payment of the total
outstanding dues sent as on 31st December 2025 to the last known address.

For detailed terms & conditions of the sale, please refer to the link provided in Secured Creditors website i.e.
https:/lwww.cfmarc.in for detailed terms & conditions of e-auction/sale of respective properties and other
details before submitting their bids for taking part in the e-auction. Bidders may also visit the website
https://www.bankeauctions.com or contact service provider M/s. C1 India Private Limited. Bidder Support
Nos.: 0124-4302020 / 21 / 22, +91 7291981124 | 1125 | 1126; email: maharashtra@c1india.com /
support@bankeauctions.com, Mr. Bhavik Pandya, Contact No. +91 9974887668.

Vrushali Vaibhav Palkar (Co-borrower/Mortgagor /Guarantor) Sr. Borrower({s)/ Demand | Description of Reserve Earnest Money |
DESCRIPTION All that piece and parcel of land bearing Gat No 222/2 admeasuring 6233 Sq M. Ei?mz:{:éin H:;f I:lau; the Imnmr':ahie Price n?fﬂ';? uﬂ':?"
OF SECURED Mtrs + 11867 Sq Mtrs aggregating to 18100 sq. Mtrs. And built-up structure Account No. / Branch - el propaTy
ASSET: thereon situated at Village Raigaon, Taluka Jaoli, District Satara, Maharashtra. 1. | Dilin Aevee, | PR = T
: : | Dilip-Appaso 18-Aug-2023/ (Unit Mo, 01, Siddhakala Rs. Rs.
SECURED DEBT: |Rs.33,82,79,265.89/- (Rupees Thirty-Three Crore Eighty-Two Lakh Seventy- . i
Nine Thousand Two Hundred Sixty-Five and Paise Eighty-Nine Only) as on Hglj‘ll:lle;" Siddharth | Rs.21,18,364/- Rupees | Residency HSND 3878, Plot| 12,00,000/- 1,20,000/-
31/03/2026 together with further other costs & expenses thereon due and Dilip Kamble/ _ Twenty One Lakh | No. 1098, Shivaji Nagar, At- Rupees Rupees One
payable till the final payment. 009-00900690/ Eighteen Tl'jnus-and Three | Gadmudshingi, Kolhapur Twelve Lakh | Lakh Twenty
DETAILS OF BANK| Account Holder ~ CFMARC TRUST 2 APNA BANK Kolhapur Hundred Sixty Four Only. | Maharashtra 416113 Only.  |Thousand Only. |
ACCOUNTFOR | Account Number 005111100012224 e z ,, T :
REMITTING THE  |Bank Union Bank of india 1, The Auction is being held I::-n. AS 5 WHERE IE_ AND “AS I.E WHAT I5" basis . . e
EMD Branch Andheri Mumbai Branch 2. The detailed terms and conditions of the awction sale are incorporated in the prescribed tender form, available at the above
IFSC UBIN0800287 mentioned regional office
RESERVE PRICE | Rs.3,51,00,000/- Rupees Three Crore Fifty-One Lakh Only 3. Last Date of Submission of Sealed Bid/Offer in the prescribed tender forms along with EMD payvable by way of Demand
(RP): Draft in Fawor of "Muthoot Homefin {India) I-Il.tu:l . along 'Fmth KYC is -:unlzl-ul.pr-lﬂlﬁ till 0400 PIHI:I at FI.Edginn gl Office Ithe
; 2 ro—— address mentioned herein above, Tenders that are not filled up completely or tenders recened beyond last date will be
e Re.35,10,0001 Rupees Thirty-Five Lakhs Ten Thousand Only ____ considered as invalid tender and shall accordingly be rejected. No Interest shall be paid on the EMD,
INSPECTION 14-04-2026 (Two days prior intimation must be given to the authorized officer) 4. Date of Inspection of the Immaovable Property |s on 20-Apr-2026 between 01-00 P.M. to 03:00 P.M.
LAST DATE & On or before 5:00 PM on 27-04-2026 &, Date of Opening of the Bid/Offer Auction Date for Property is 22-Apr-2026 at the above mentioned Branch Office address
TIME FOR BID at 01:00 PM. by the Authorised Officer.
SUBMISSION: _ : i 6. The MHILshall not be responsible for payment of any outstanding statutory notice & Encumbrances / taxes arrears etc, if
DATE, TIME and | E-Auction/Bidding through website (https://www.bankeauctions.com) ary & their Responsible to pay the sum would be that of the Successful auction purchase, The Intending bidder should make
PLACE For E- Date: 28-04-2026 - Time: 11.00 AM to 12.00 PM. their ownindependent inquiries regarding the Encumbrances Title of property & alsoinspect & satisfy themsehes,
AUCTION : : T, The Highest bidder shall be subject to approval of MHIL Ltd. Authorised Officer shall Reserve the right to accept all any
CONTACT: Trupti Kasture : 8976961650, Dharya Somani: 8976869747 of the offer /Bid so received without assign any reason whatsoever. His decision shall be final and binding.

8. The Borrowerns)/Guarantors) are hereby given 15 DAYS SALE NOTICE UNDER THE SARFAESTACT, 2002 to pay the sum
mentioned as above before the date of Auction falling which the immavable property will be aucticned and balance, if
any, will be recovered with interest and costs. If the Borrower pays the amount due to Muthoot Homefin (india) Lid, in
full, before the date of sale, auction isliable to be set aside,

Far further details, contact the autharised Officer, at the above mentioned Office address Contack Person-
Pavan Tele- 3420735873

Date : April 03, 2026, Sd/- Authorized Officer,

MAHINDRA RURAL HOUSING FINANCE LTD.

Corporate Office:- Amiti Bullding, Unit No. 203, 2nd Floor, B Wing, Sunder Bung, Kurla West, Mumbal Mahrashira 400 (70 India

Regional Office : Pune

d A I R0 (W W (for Immovable property) Rule 841)

VWhareas, he uncermgned being e Aufhoroed Oficer of (Mahndra Rural Howsing Finance Limided] undes e Seconiaaion and

Reconstruchon of Firanclal Asaats snd Enforcament of Securty interest Act 2002 and in aaercse of powers comdared under secikon 1.3 1.0 mead
with Rula 8 & 9 of the Security interest (E rdorosment) Rutes 2002, Demand Notioe{s] weare lssusd by e Authorsed Oficer of he company 1o he
bomowens o repdy the amaunt mentioned in hi nobcs within 80 derys from ihe dote of recepd of the Sed notos. The mensoned borowers having
Liiled o repay the amount, notice is hersby given o e beiow menlioned borowses I particuls hal e undersigned has Sien Phrysical
posasssion of the propety described haron below in exercme ol powens corferred on him unces Secion 13(4) of the s Act reed wish Fue B of
Fie spid ruies. The bormowers in particule nnd the public in general s hemby coulionsd nol o deal with B propery | Secured Assel) menkored
henein ard sy dealings wilh the such property wil ba subect io the chamge of Mahndrs Fursl Housing Freece Lmiisd o 5 smound

st Faten Lirchar with indired] iherson nﬂitrlpl!ﬂﬂ of Pmun.r
“Finone |  Name of The Borrower(s) | ‘Description of Secured Asset Amountd | Dateol |
MNa. | Guarantor () (nama OF Tha Branch (immovakde Proparty) Date of Notica Possession

XHESBHR ihlrt SuUvEma Vestumar Shah, Rio |Fat No 202 Ind Floor "0 Wing, Boldeg MName| 1011567 63 | 700009

MO11185 (210, Talwalar Hospital, Phattan, Pune. [prasanng Plaos Admeasunng Area 573 5gq Fi i

55 IMaharashira - 412102, Mr. Vinod|Super Buill Up Carsl Area 435 5q Fl Means 53483 2805200

Fin Mo (Virkumar Shah, Rio, 201, TabwaikariSq e City Survey Mo 178, Total Asea 00 Hec B85

1471324 |Hospital, Ward No, 04, Nira Pune.|R From Area 00 Hec 07 97 Ar Means 797 Sq. M
Mahorashira - 411028 & Sanjoy EnanihGrampanchayal Mikst Mo 173568 '-|.I..1r: MNira
Ladkai, Hio, Ghumat Yasti |[Siwisos, (& Pusnde: st Purs - 4121002 Easl
Jhmlnﬂnr.n:hm.u: Hurman Mandir Pure. |- Hoad, YWest - Siar Case, Soush - Properiy of s
|=J|.|r-|| City, Maharaahira - 412102 Jair & North - Flat No 201 of Prasarna Plara

Place : Pune
Cabe : 02.04 2026

Mahindra Rural Housing Financs Lid

HINDUJA HOUSING FINANCE LIMITED

Corporate Office at 167-169, 2ND Floor, Little Mount, Saidapet, Chennai — 600015. (Tamil

Nadu) E-mail ID: auction@hindujahousingfinance.com

| Ppublic Notice For E-Auction Cum Sale (Appendix — IV A) (Rule 9(1)) ||

Sale of Immovable property mortgaged to Hinduja Housing Finance Limited (HHF) Corporate Office at 167-169, 2ND Floor, Little Mount, Saidapet,
Chennai — 600015. (Tamil Nadu) and Branch Office at :- Hinduja Housing Fianance Limited, 3rd Floor PKP Ampire,E-ward, Shahapuri, 5th lane.
Kolhapur - 416001, Hinduja Housing Finance Limited, Plot No 7, 3rd Floor, Pandharinath, Near Sangli Civil Hospital, Sanjog Colony, Sangli-
416416,Hinduja Housing Finance Limited, Satara Diagnostic Center, Kalyani Nagar, Ajinkya Colony, Visava Naka,4th Floor, Pioneer Tower, Above
Relian,Satara-415001 under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter
“Act”). Whereas the Authorized 0fficer (“A0") of HHFL had taken the physical possession of the following property/i.e. pursuant to the notice issued U/S
13(2) of the Act in the following loan accounts dues, The Sale will be done by the undersigned through e-auction platform provided at the website:

https://sarfaesi.auctiontiger.net

Date of Inspectionof property
13.04.2026 (11.00 hrs -14.00 hrs)

EMD Last Date
16.04.2026till 5 pm.

Date/ Time of E-Auction
20.04.2026 11.00 hrs-13.00 hrs.

Date of
Physical
Possession

Demand
Notice Date
and Amount

Borrower(s) /Co-Borrower(s)/
No Guarantor(s) /
Loan Account Number

Reserve
Price (RP)

Description of the Imnmovable
property / Secured Asset

Date: 03-04-2026

Place: Satara

Sd/- Authorised Officer
CFM Asset Reconstruction Private Limited
[Acting as trustee for CFMARC Trust- 2 Apna Bank]

FORM A
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insalvency and Bankruplcy Board of India [Voluntary

Ligudation Process) Regquiations, 2077]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

{1 [ NAME OF CORPORATE PERSON| ESROBOTICS PRIVATE LIMITED

ESROBOTICS PRIVATE LIMITED

IITE e L T T L

2 DATE OF INCORFORATION QF
{ = | CORPORATE PERSOMN

T TE TS T e

| 3 | AUTHORITY UNDER WHICH
CORPORATE PERSON 15
INCORFORATED! REGISTERED

171052021

ROC Pune

"4 | CORPORATE IDENTITY
NUMBER OF
CORPORATE PERSON

UT4999PN2021PTC201083

| 5 | ADDRESS OF THE REGISTERED
OFFICE AND PRIMCEPAL
QFFICE OF CORPORATE

PERSOM

F1L. No ABT01 Tisra Sho 13,
Hizza Mo 3910 Pashan, M.LA.,
Pire-4 11045

6 | LIGUIDATION COMMENCEMENT
DATE OF CORPORATE PERSON

0032026

| 7 | HAME. ADDRESS. EMAIL
ADORESS, TELEPHONE
NUMBER AND

THE REGISTRATION MUMBER
OF THE LIQUIDATOR

Wame: C5 Mandar Wagh

Address registered with [BBI;

Flat no. C-1302, Grandstand Trinity,

Servica Road fram Yedbhavan o Wane,

Purs Bangalore Highiway,

Mear Chandani Chowk, Pune 411038
Address for communlcation:

Cio, Arand Chaflarya Comporate Lagal
Addvisors LLP. 603, Sth Floor, Viantura Buliding,
Above MoDonald’s Paud Road, Bruzan Cofony,
Puna 411 (05 Mob: SHZ2844485

Email [d: vl esrobofcsEvediffmail com
Registration No:
IBEKIFAICRAP-HO04A0 201 T- 18111276

& | LAST DATE FOR SUBMISSION
OF CLAIMS

20002026

Nntuce I hereby given that the ESROBOTICS PRIVATE LIMITED has
commenced voluntary liquidation on 30/03/2026.

The stakehclders of ESROBOTICS PRIVATE LIMITED are hereby called upon
to submit a proof of their claims, on or before 29/04/2026, fo the liquidataor at the
address mentioned against item 7

The financial creditors shall submit their proof of claims by electronic means
anly. All other stakeholders may submit the proof of claims in person, by post o
by electronic means

Submission of false or misleading proofs of claim shall attract penaities.

Date : 03/ (4 / 2026 Cs Mandgr Wagh
Place: Pune - Ligquidator
Registration No.-|[BBUIPA-002/1P-NO0450/2017-18/11276

AR 276/02/311226/204052

AFA Valid upto 311272026

\Place: Kolhapur Muthoot Homefin {India) ul'l'li‘tE'del

KIFS HOUSING FINANCE LIMITED

Registened Office : 6th Floor, KIFS Corporate House, Beside Hobel Planet Landmark, Near Ashok Vatika, BRTS,
ISHON - &mibll Road, Bodakdey, Amibl, Ahmedabad, Gujasat - 380064
Corporate Offlee: C-907, Lotus Park, Graham Firth Campound; Weatern Eupress Highesy, Gosegion (East)
Mumbsi - 00083, Maharashitra, Inda, PhMa.: <% 22 61796400, E-mail: contaci@kifshousng. com
Website: www iifshousing.com CIN ; U659 220 J2015PLCOAS507Y REI COR: DOR-00145

Agpendiz IV Symbsalic Possession Natice |:Fur Immavake F‘mptrty]

Whereas, the undersigned being the autharized officer of Kifs Housging Finance Limited (KHFL) under the Secritisation and
Recongtruction of Financial Assests and Enforcament of Secussly Interest Act 2002 and in exercise of power conferred under
saction 1Z] read with Rule 3 of the Security Interest {Enforcemint] Rulos 2002, Demand Noticals] sswed by Authorized
Officer of the Company tothe Barraweart 5] | Guanantori s} mentianed hersin balow ta repay the amountmentioned in the notice
within 40 days from the date of recaipt of the =aid notice. The horrowar having failed toregay the amount, notice here by givan
to the Borroweris) [ Guarantoriz) and the public in gerseral that the undersigned hes taken possession of tho proparty
descritsad hara inbelie naxsrces of powars cormderred omhim urder Sub-Section [4) of tha Saction 13 ol the 2aid Act nead with
Rule 8 of the Sacurity Intarest Enforcement rules, 2002, Tha Boarrowars attention i invited to provision of sub-section (5] of
zactionld of the fct, in respect of time available, to redeem the secured assets, The Borrowsr in parteculas and the pubilie in
guneialare hereby couthoned not to deal with tho property and any deatin gz with the property will b subject o the change of
KIF S for @0 amount a3 mendsoned herein urdler with tha intenest thereon

&1 Name of Borrowars/  (Damand Motice, Date Prssessian
Mo, Guarantors & At Outstanding Dotad of Secuned Assats: Notece
Deate of NEY 1 Branch LAN ko) Typa
1 |1, Yoyesh Machchhindra | Demand Motice | Grampanchayat Milkat No.b23, Extended Part Of Ganthan| Symbole
Yaday [Applicant) Diata: Jamiary 21, |Ares, Ap Tawsthl, Siddhewadi Road, Tal-pandharpur, Dist| March 31,
2. Sujata Yogesh Yaday 026 S0lapur, Maharasitra 413304 Boundaries as Per 5ale Deed:| 2026
[Co-Applicant) Ofs.: s, 1998547/ |East- Land OF Tejes Yaday, Wast- Road, Rorth- Land Of
NPA ; Jansary D8, 2024 Branch | LAN : Kundalik Burkul, Seath- Land Of Ashok Yaday As per Sibe ;
Solapur/ 22398/ LN Eastl- Land 0f Tejas Yadav, Westl- Road. Noriki- &1 wide
HEEDLO1A%4T Roacd Sowthi- Land OF Azhiok Yada
2 |1. Samadhan Dattatray | Oemand Notice | GP Milkst No 570, AP Lexminagar Bad Mala, On Achakadani | Symbaolic
Bad {Agplicant) Date: Jamuary 21, (Road, Tal Sangola, Dis Solapur, Maharashten 4133068| March 31,
2. Sangita Dattatray 2024 Boundaries as Per Sale Oeed: East- Own Milkat, West-| 3024
Bad {Co-Applicant) | 0js.: Re, 1629193/ | Sagar Bad, North- Datativey Bad, Seath- Road As per Site :
NiFh : Janoary 08, 2024 Bram:hjLEH ~|Eastl- Own Milkat, Westl- S2gar Bad, Horthl: Housa of
M@ur{ilﬂﬂﬁ{ll‘l r-Ennsmgh Enuﬂﬂ- Higaxd
HESOLD1ST9E
3 (1. Sanjay Hanumant Demand Motice  |Plot Ho,81, Gat Mo 0604 /605 BP0 AfTG2 BITGEE, Uani| Symbolic
Lawar {Applicant) Diake: Jamuary 21, |Vasahat, Bhoss Rosd, At Post Patvardhan Kunoll, Maar| BMarch 31,
2. Rajshri Sanjay Lavar 26 Mearuti Mandir, Bhingame Hospéital, Taluka-pandhaspur, Dis-| 3026
{Co-Applizant) Dys: R, 1612444/ | Solzpur, Maharashira 113215 Boundaniet 25 Per 3ale Deed:
NPA : January 08, 2028 | praneh rLan: | E98t-Flatna 70, West- Boad, Morth- Plot no B2, Sowth- Plog
Solapar/20631/LN (M2 80 As per Site : Eastl- Plot no 70, Westl- Raad, Northl-
HLSOLOM4349  |Road Southi-Plotnotd
4 |1 Sangita Bapurag Demand Motice  |Grampanchayat Housa No. 297, At Pohargaon, Near| Symbobc
Gaskwad {Applicant) | Date: Jamuary 21, |Grampancheyal Othce, Solapur Pandharpur Makarashiea) March 31,
2. Nikkarth Bagu 2026 413304 Bowndaries as Per Sale Deed: East- Property 0| 2034
Gaikwad O/%.: Rs. 1744183/~ | Bhausahed Ramkrushna Gailkwad, West- Property. OF
[Co-Apolicant) Branch / LAN : Babazaheh Machindra Gaikwad, Morth- Property 0f Dagady
NPA : January 08, 2026 | go (o0, 16900/LN | V2rayan Gaikwad, South- Road As per Sita; Eastl- Proparty
HiSoLotgigs | Of Bhausaheh Rambrushna Gaikwad, Westi- Property Of
Balmsahel Machindra Gaikwad, Northi- Houss OF Bhagwan
Singh|Grandson Of Mrs Kamata kupwar], Southl- Road
5|1, Yogesh Suresh Demand Motice | Gram Panchayat Milkat No 17, Villooe- Poborgacn, Solagur | Symbaolie
Gaikwad (Applicant] | Date: Jamuary 21, |Pandharpur Mathereshitra 413304 Bowndaries a5 Per Szle| March 31,
2. Sainita Surash 026 Deed: East- Road, West- House of Oattartay Bhikaji| 2024
Gaikwad 0fs.: Bs. W095575,- | Geiwwad, North- Howse of firun Ramchand Oasoved. South-
(Co-Applicant] Branch [LAN: |House af Bharat Babaso Gadwad As per Site ; East]- Road,
NP Janoary 08, 2024 Solapur/ 14599 /LN Wiestl- House of Dattartay Bhikaji Gaikeesad, Rorthl- Plot No.
HLSOL 2047 A-57. South1- Hase of Bharat Bakaso Gaikoaad

SATUTORY MOTICE TD BEDRAOWERSGUARANTOS
BarrowerislfBuasantar's ang hereby put fo caution that the property may ba sold at aay time harginafter by wey of public
guctionftenders and ag such this may alzo be treated 32 0 notice under Rule &, & & % of Secunty {interest) Enforcamsnt Rules,
2002 The datadtad mertary and Banchmamia could nof be secorded due o ohstroctons as such propesty has bepnphotngraphed

DATE : 03.04. 2026 | PLACE : Solapur 5df- Authosesed Dfficer, KIFS Housing Finance Lid.

o |

UJJIVAN SMALL FINANCE BANK

Reqisterad Office: Grape Garden, Mo 27, 3rd A" Cross, 18th Main, 6th Black, Koramangala, Bangabery- 580085, Kamataka
Regional Mice : Tih Floor, Almonde [T Park, Sr.MNo. B, Kharadi-Mundhwa Bypass, Village Kharadi, Pune-411014.

Whereas you the befow mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have availed loans from Uvan Small Finance Bank, by morlgaging their
immavable properties. Conseguent to default committed by you all, yourloan account has been classified as Non- performing Asset, whereas Uvan Small Finance Bank being
a secured cradior under the Act, andin exercise of the powers confarred under section 1302) of the said Act read with rube 2 of Securily Interest (Enforcement) Rulas 2002, issued
Demand nolice calling upon the Borrower's /Co-Borrower's/Guarantor'sMortgagors as mentioned in colurmm Mo.2 torepay the amount mentioned in the notices with future
interesttherson within 60 days from the date of nobice, but the notices could not be served on some of them for various reasons

DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002.

1. | 1. Mr. ASLAM SHAMU MULLA. 23.12.2024 |Allthat piece and parcel of property bearing CS. N0.294, its|  14.08.2025 Rs.
(Borrower), 2. Mrs. FARJANA For admeasuring area 659.6 Sq.Mt, out of that Adm area 197.39 Total 3522528/ -
ASLAM MULLA, 3. Mr. SALIM Rs.3647817/- |SMt, its Grampanchayat Milkat No.806, property Situated | purstanding as
SHAMUDDIN MULLA, 4. Ms. ; ; ; ing EMD

ason20.12 |at Mouji: Andhali, Tal. Palus, Dist. Sangli and Schedule
BISMILLAH MULLA .(Co-borrower) . | OnDate o 35055p/-
Loan Account Number — 2024 property is bounded as: East: Property of Uttam Malhari Rs.4202705/- .
MH/KLP/SNGL/A000000111 Mane, Shivaji, Balu Malhari Mane. West: Road, South: Stream, up to
North: Road 24.03.2026
Bid Increase Amount : Rs.10,000/- o
(Rupees Ten Thousand Only)

2. |1. Mr. SUYASH LOKHANDE. | 16.01.2024 |AlIthatpeacedparceloflandalongwithconstructionoverit,|  11.07.2025 Rs.
(Borrower) 2. Mrs. SANGITA For bearing Flat No. A-1,area 68.28 Sq. Met,735 Sg., in the building Total 1607445/-
LOKHANDE. (C0-Borrower) Rs.1802887/- | known as Chintamani Arcade, constructed on RS.N0.98 area Outstanding as
Loan Account Number: ason admeasuring 00H 17R, Situated At Mouje- Mundhe, Tal- Karad, On Dat EMD

; ; . nbate | ps.160744/-
MH/KLP/KLPR/A000001038 15.12.2023 | Dist. Satara, and the schedule property is bounded as East: Rs. 2253281/ -
Bid Increase Amount : Rs. 10,000/- Staircase, West: Remaining Land frnrp Same Gat No.,, North: up to
Shop No. 05, South: Property of Akkatai Lamane.
(Rupees Ten Thousand 0Only) 24.03.2026

3. |1.Mr. LOKESH SURESH KILAKAR 16.01.2024 |Allthatpeace & parcel ofland along with constructionoverit,| 19.09.2025 Rs.
(Borrower) 2.Mr. VISHAL SURESH For Within the Division Kolhapur under the jurisdiction of sub Total 1746230/-
KILKAR, 3.Mrs. MAHADEVI Rs.1762202/- |registrar karveer. and the local limits of Kolhapur Municipal Outstanding as
SURESH KILKAR (Co-borrower) ason corporation the Property bearing G. No-52/3/K, Plot No-A 6, On Date EMD
Loan Account Number: 15.12.2023 |Total Area 10070 Sq. Metr means 108332 Sa. Feet, Mouje Rs. 2315820/ Rs. 174623 /-
MH/KLP/KLPR/A000000721 BALINGE, TAL-KARVEER, DIST-KOLHAPUR and the schedule| upto
Bid Increase Amount : Rs. 10,000/- property isbounded as follows: To the East: Agriculture Land, 24.03.2026

n ' d ’| To the West: Road, To the North: Plat No. B.12, To the South: h
(Rupees Ten Thousand 0nly) PIOENO.AT.

4. |1. Mr. PRAFULL PANDURANG 07.07.2025 |Allthat piece and parcel of property bearing Flat Unit No.06,|  16.03.2026 Rs.
THOMBARE (Borrower) 2. Mrs. For its carpet area adm. 44.70 Sq Meters; its super built-up area Total 1800000/-
ASHWINI PRAFULL THOMBARE Rs.1650135/- | 5111 Sq Meters; & its salable area 58.08 Sq Meters. within Outstanding as
(co-borrower) Loan Account No. ason Second Floor of “Sai Sparsh Apartment” Wing B- a multi On Date EMD

05.07.2025 i ildi Rs. 180000/-
MH/KLP/SNGL/A000000330 storied building constructed on Survey N0.184/2/A, NA Plot Rs. 1705579/ - up
- No.12/B (its 0ld Survey No 487/2/A) an area adm 295.45 Sg| .
: - . ) A R 10 24.03.2026
Bid Increase Amount: Rs. 10,000/ Meters, situated at, Sangli, Tal:- Miraj, Dist: Sangli, within the
(Rupees Ten Thousand 0nly)

limits of Sangli Miraj Kupwad Municipal Corporation which is Bounded by as follows- ( as per Draft sale deed) East:- Side Margin, West:- Side Margin
South:-Staircase 6 second floor Flat No.5and 7,North:- Side Margin, Above: - Terrace, Below: - First Floor Flat No. 3

5. | Mr. Bhavusaheb Sawant 26.05.2022 |All the Piece and parcel of the property,Survey No./Extent| 17.12.2025 Rs.
(Borrower) 2.Mrs.Savita Sawant for RS.N0.279/A Land admeasuring 275.0 Sq.mtrs along with the Total 3256200/ -
(co-borrower) Loan Account No. | Rs.2385060/- |proposed construction thereon out of R SN0.279/Aat Mouje- outstanding as
MH/KLP/KLPR/A000000148 asondate |yalgud, Tal- Hatkanangale, Dis-KolhapurBoundaries for EMD

' ' On Date
T amoon e Toooo—] US-0%2022 [Totally 215 SqMts land with Building item No.East:|pe 33gp03g up Rs. 325620
IdIncrease Amount: ks. 19, Road,West:-Property of Shri.Sanjay & Subhash t1;24032026
(Rupees Ten Thousand 0nly) Gotkhinde South:-Property of Shri. Ranjit Balu Hanbar North:- o
| Property of Shri.Anant Mahajan & Others

6. | MR. PRADEEP KUMBHAR | 07.10.2021 |The property land admeasuring OH4 R (400sgm) out of gat| 26.02.2026 Rs.
(Borrower), MR. SITA KUMBHAR, For No 52 total area OH72 R old gram panchayat milkat No 517 Total 61,57,800/-
MR. SURA] KUMBHAR (Co- Rs.4811194/- | now gram panchayat Milkat No 3660. With RCC construction Outstanding as/ ™ gyp
borrower) Loan Account No. asO0N  |aimeasuring 12542 sq m and stone and soil constructionof|  on Date
MH/KLP/KLPR/A000000368 07.10.2021 : - : Rs. 61,51,80

admeasuring 89.34 sq m having four boundaries as, East; | Rs.2582391/- up
Bid Increase Amount : Rs.10,000/- Property of Mr. Sanjay Patil, West: Road, North: Property of | t0.28.03.2026
(Rupees Ten Thousand 0nly) Satish iKoravi, South: Praperty of Subhash Nakil
7. | Mr. SANDEEP PATIL (Borrower), 13.10.2022 |Allthatpiece and parcel of land along that construction over|  11.03.2026 Rs.
Mr. SUNITA PATIL (Co-borrower) For itthe Property bearingR.S.No 1249 A.admeasuring total area Total 24,57,000/-
Loan Account No. Rs.2063644/- 138 sq . mt . Which is situated at : Village - Rui, Taluka Outstanding as
MH/KLP/KLPR/A000000414 & ason Hatkanangale, Dist . Kolhapur.and the schedule property is On Date EMD
C0/CPC/cPOF/AO00000047 | 1310-2022  |bounded by: -EAST - Open plot, WEST - Road , NORTH - pe 35 3355 . Rs.245700/-
Bid InCrease AMount. R, 10.000/- | remaining portion of 1249 A, SOUTH - Property of Mr Powar. up to.
(Rupees Ten Thousand Only) 28.03.2026

8. | Mr. TEJAS ASHOK BHOITE 20.01.2025 |Allthat piece and parcel of property along with construction|  30.12.2025 Rs.
(Borrower) 2. Mr. KANCHAN For bearing Grampanchyat Milkat N0.80/39 its property card, Total 20,73,600/-
ASHOK BHOITE (Co-Borrower) Rs.2227368/- |Flat No. S-1 admeasuring 59.47 Sq. mtrs. (super built-up) Outstanding as
Loan Account No. ason Situated on Second Floor of the apartment building known On Dat EMD

18.01.2025 |- “whichi : € | Rs.20,73,60
MH/KLP/KLPR/A000001328 as “|YOTI SANKUL" which is constructed on City Survey No.1012 Rs. 253159 /- up
- (its old R. S. No. 197) out of which plot no. 131 having area| ,
: - 28.03.202
Bid Increase Amount: Rs. 10,000/ 139.405q. mtrs. situated at Valiwade (Gandhinagar), Tal. {0 26.03.2826
(Rupees Ten Thousand 0nly)
Iarveer, Dist. Kolhapur.Schedule propefty is bounded as: East - Plot No.124, West - Road 6 Two-Wheeler Parking, South - Flat No.S-2, North - PIpt N0.130

9. | Mrs. POOJA PRAKASH MOHITE | 06.05.2025 |All that piece & parkel of Property along with construction| 10.03.2026 Rs.
(Borrower), 2. Mr. PRAKASH ForRs. bearing Flat No. ST- 2 on Stilt Floor having its area Total 22,52,800/-
RAJENDRA MOHITE (Co-borrower) 22,26,906/- |admeasuring 65.50 Sq. Mtrs. i.e. 704.81Sq. Ft. in the building Outstanding as
Loan Account No. ason known as "Bhakti Park" constructed on land bearing C. T.S. On Date EMD

05.05.2025/- i - n Rs. 22,52,80
MH/KLE/STBA/A000000232 No.493,492/2 6 493/3 its total area admeasuring 40130 Sq. Rs.2486732/-up
- Mtrs. situated at Karanje Peth. Satara,Taluka & Dist- Satara| .
. € ' 28.03.202
Bid Increase Amount : Rs. 10,000/ and Schedule property is bounded as. East: -Flat No.ST.01, fo 26.83.202
(Rupees Ten Thousand Only) West: -Openplace, South: -Open Place, North: -Passage,
Staircase 6 Flat No.F 01

10.| Mr. RESHMA GANESH BHISE 13.06.2025 |Allthat piece and parcel of property along with construction| 10.02.2026 Rs.
(Borrower) 2. Mr. GANESH For bearingR.S.No.5/2A having area H0.23R out of which plat no. Total 21,22,740/-
LAXMAN BHISE (Co-borrower) | Rs.20,08,599 (22 having area 50.76 sq. mtrs. including RCC construction Outstanding as

/-ason itsi ingi i EMD
Loan Account No. 75.06 5. mtrs. on it situated at Mudshingi, Tal. Karveer, Dist. On Date
MH/KLP/KLPR/A000001314 11.06.2025 | glhapur and Schedule property is bounded as: East: Colony RS.2046409/ -5 Rs.21,22,74/-
- | Road, West: R. S. No. 5/1, Property of Mr. Shirish Karambe,|
. Rs. - ' ' 'l on11.10.2025
Bid Increase Amount: Rs. 10,000/ South: Plot No.21, North: PIotNo. 23
(Rupees Ten Thousand Only)

For further details and queries, contact Authorized Officer, Hinduja Housing Finance Limited: RUSHIKESH UBHALE- 9823244498, SAGAR BAGAWADE-7420900201,
NISHIGANDHA SURYAVANSHI-9008931551. All terms and condition of the auction will be availble on website: https:/ /sarfaesi.auctiontiger.net.

Place: Sangli, Satara & Kolhapur, Date: 03.04.2026 Authorized Officer, Hinduja Housing Finance Ltd.

| Chowk,

Sant Tukaram Nagar Babasaheb)
{ Ambedkar, Bhavan Road Pimpri Puna, FJF'.I!"-I

al. Mame & Address of Borrowsr/ Loan AC. Mo/
Mol Co-Borrawer/ Lean amount |
. Guaranion’ Mortgagor | [ Branch
1 | 11 Aamir Bhikku Khan, 2} Taran Khan, i 44073110
| 3) Prashant Gajanan Dakhave, B/1, Balamal| 30000005 |Area gn 1sl Floor, in the buildng known as "Ganesh Vandana Plaza| & (60,63, 711.27
| Chawé Shramik Magar, Pimprigace, Pune City,| & 4407301 |(Ralemaa Associates)” constructed upon land property bearing Survey Mo, | 31.01.2026|  ason
:hﬁanarashtra 491017. 1) alzo at 507/2892 Maiti| 50000002 | 111 Hissa No. 8A/27 having its Comesponding CTS No. 7997, iotally 19.01.20268

.ﬂ-.II the piece and parcel of the Flat No. 06 of an area of 650 5q. Fis. Earpﬂt 08.01.2026 | Hs,

{Rs.40850000 |admeasuring area 00M 03R ie 31420 Sg. Mirs., lying and siluated at
ERs. 19010000 village Rahatani {Kalewadi), Taluka: Havel, Dis; Puna within the jurisdiction

Dietails of the | Diate of NPA|  Amount Mansaravar Industrial Area, Jaipur, 302020
Sacurity to be enforced | & Demand | due in Rs.!
' Nofice date|  ason

AAVAS FINANCIERS LIMITED
(CIN:LE5922RIZ011PLCO34297) Regd. & Corp. Office: 201-202, Znd Floor, South End Square,

APPENDIX-IV-A [See proviso to rule 8(6)] Sale notice for sale of immovable prﬂpertiea

E-auction Sale Notice Tor Sale of iImmovable Assets under the Securltisation and Beconstruction of Financial Assets and Frforcement of Secunty Interést Act, 200 read
wirth prowdso to Rule 8 [B) of the Security Interest (Enforcement) Rules, 2002

Motice 15 ?'ll‘_'rl_=|:'|'.' Bven Lo thie |;|l.||.|:'|-: I g{"nq_'l._ﬂ B in p.-ir’l!':l,:r.lnr o Lhe Boriowier h:l.l' Co-Barraiwar |5:||l' Martgagor -I'\,:l and Gidrantor |_",:| thal the Bielawe deseribad
immavable properties mortgeged to the Secured Creditor, the constructve /physical possession of which has been taken by the Authorizsed Officer of AAVAS FINANCIERS
LIMITED, the same shall be referred hesein afteras AFL, The Secured Assets will be sold on “As s where |5%, “As |5 what Is", and “Whatever there 5" basis through E-Suction for
recovernyof amount mentoned in the table below along with further interast, cost, charges and expenses being due to AFLwiz, Secured Creditor,

It Is hereby Infarmed you that we are going tecconduct public E-Auction through website https: [/ fsarfaesh auctontigennet

Date .02 I'.I-i.?CE‘Ev. Place F‘une

Motice s therefore given 1o the Bormower/Co-Borrower/Guaranior & Mortgagor as mentloned in Columa Mo 2, calling upon them o make payment of the aggregate amount az
shown in column No.B, against all the respective BorrowenCo-Borrower within 80 days of Publication of this notice as the said amount is
respective boan account a5 on fhe dale shown in Column Ne. 6, 1115 made clear that if the aggregate amount together with future interest and other smounis which may become
payable tl the date of payment, is not paid, Ugivan Small Finance Bank shall be constrained to take appropreate action for enforcement of seourity inferast upon properties as
pescribed in Colurmn No.d, Please note that this publication s made without prejudics 1o such rights and remadies as are available to Ujvan Small Fnance Bank agains! the
EomowarsiCo-Bomower s Guaranior's Mortgagors of tha said fnancials under the law. Your attantion i also mwied ta saction 133) of the Actin respect of tree available to you 1o redeam
|hesecurad assel, vou are further requested o nole tat as par section 13{13) of the sasd aclL youare restrained’prohibied fram dsposing of or dealkng with the above sacurity o transfarmng
I:q.lwm.' ofsale, lease or otherwise of the secured asset withaut pror consent of Secured Creditor. Any such act shal tantamount to anoffence punishable under section 20 ofthe Act

iound payable in relation t the

Sd'- Authorisad Officer, L|jjl'.|‘:EI." Srall Finance Bank

Place : Maharashtra

Date :03-04-2026

| Maharashtra - 411018, 2) also at 143 Puranl / of the Sub-Registrar Havel and within the limits of Pimpri Chinchwad
| Saray, Dhaulpur, Dnolapur, Rajasthan - 328001 | | 4407-PIMPR Muncipal Corporation. Property Bounded as East Property of Mr. Sable, Lean Afe Number / OB b il i Reserve | Earnest | Date & | Dateof | E-Auction E:T::;t
{3) also at Flal No &, Ganesh Vandana Plaza, | WastGovernment Road, North: Propery of Mr, Madhukar Dixit, South: ”"'[’“: :‘Lm"‘rﬁﬁf Dues As on 1;2;“{;‘;;2; Posse- ?;‘r:ggx Price For |Money For| Time of | Bid Sub- ufp‘lr:f-ﬁjer Property
|Faima Acossuales, Madhe  Magar, kalewad | Proparty of Mr. Baheja & Mr. Shinde; Property Crinesd By Amir bhikku Khan 7 i Property | Prope - isi - Visit Date &
F'UI‘IE 'Ell._:,' F'une MEH'..FIrElhmrEI _j‘?{lﬂf _ party | iy ! | | ! Guarantors/Mortgagers Motice = P perty |E-Auction| mission Submission Time

2 1] Mahesh Nagn-ath F'awar. E:I Ambika Mzhesh| 4404310 |Allthe piece and parced of the Fiat No. 11 of an area of 625 8q. Fis. .. 58.08| na 01 2006 | | R (AC NO.) R, 07 Feb 25 | 20 Feb |Cts No 417, Situated Rs. Rs. [11.00Am| OnOr |Office No.204, Ugarsen
| Pawar, Flat No. 11 Swapngandha Apartment, Sr| 420000001 [Sa. Mirs. Super Buit UpAvea (Inchusive of Stairs, Balcony & Terrace ) on Stilt & 14,72.109.18 LNBAR17624- BAGR4E,- Rs.668249/- 26 |AtBhigwan, Tal- 1655200/ |165520/- | To 01.00 | Before |Atharva Plaza, Rinwa -
{ Mo 178 Gopshwadi, Daund, Pune; rn.*..ahmashva-i 5 4404310 |+ 2nd Floor, in the busding known as "Swapna Gandha® constructed upon| o4 g9 26| ason 250348694 Dues As On | Dues As On 03 Indapur, Dist.- Pune, Pm a7 |06 May | 2nd Floor, Pune | 2875895867,
{413801 and also at D 223/A, Selve Cwvalers,| 13ooopoe7  [land properly bearing Survey No. 6 Hissa no. 16 {Old Seno. 178), 19,01 2076 Rama Ravindra 30 Mar 2026 Feb 25 f;;if::&’-i“ 476 May 2026  |Satara Road, Property
|dayhari Chauk, Daund, Pune. Maharashira - / constructed on lotally admeasuring area 00H 058 ie. 500 Sq., lying and Sabban, Ravindra Sq.Ft, g 2026 Dhankawadi, Visit Date
{413801. 1) also at Daund Kurkumbh Road,| Rs 370000/ |Situated at vifage Gopalwadi, Taluka: Daund, Dis: Pune within the Laxman 5abban Puneg- 05 May 2026
{Shalimar Chouk Ward no 7, Daund, Pume,| &1091000- [ueisdiction of the Sub-Registrar Daund and within the . limits of Guarantor : 411043, Mahar | 9:00.am T
| Maharashira - 413801 14404-Hadapsar| Grampanchayat of Gopawad. Property Bounded a5 East: Flat Mo, B-2, Prashant Janardan ashtra-India =:00 pm
' West Flat No. 12, North: Staircase & Flat Mo. 10, South: Open Space. salunkhe

Property owned by Mahesh Nagnath Pawar and Ambika Mahesh Pawar The terme and conditions of e-auction sake:-
(1) The E-Auction sale of Secured Asset 15 on "as i where|s" | "as is what i" , "whatever there 5" and "no recowrse! basis for and on behalf of the Secured Credivor wiz, AUSFR

and thera is no knowm encumbrance which exists on the 5a|d property. [2.) For participating in onfine e-auction sale, Bid document, copies of PAN Card, Board Resalution in
case of Company and photo |D; address proof are reguired to be submitted along with EMD, which k= payable by way of RTGS/NEFT/DD in the name of AAVAS FIMAMNCIERS
LIMITED, Current account No.0D5434T0000107 ASVAS FINANCIERS LIMITED, Regd. B Corp Office : 201-202, Znd Floor, South End Square, Mansarovar Industrial Area,
lalpur 202020 |FSC Code: HDFCOOOMDEL, Once an Onling Bid is submitted; same cannat be withdrawen. Further any EMD submitted by bidder whill be regquired to send the
UTR/Ref no/DD No of the RTGS/NEFT/DD with a copy of cancelled chegue on the following email 105 i.e. auction@aavas.in (3.) All Interested participants / bidders are
requested tio wisit the website https:/ fsarfaesi. auctiontiger.net & https:/ /aavas.in/sarfaesi-sale-notices for further details help procedure & online training on E-Auction
prospective bidder may contact  including Terms & Conditions, to take part in e-auction sabe proceeding and are also advised to contact e-mall of auction@aavas.in &
ramprasadi@auctiontiger.net, Contact Mo, 3000023297 [Aavas Contact Person : Ugarsen Rimea-98 15855867, Mohd. Kalim - TE495821425)

Please Note; = This is also a 30 days notice Under Rule 3&) read with Aule 9(1) to the Borrowers/Co Borrowers/Mortgagors of the above said loan account about ssle through tender
{Inter se bidding on the above-mentioned date. The propery will be sald, if thelr outstanding dues are not repald i full by the borrower In the ghen notice perod

Authorised Officer &avas Flnanciers Limited

epaper.financialexpress.com

Pune
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e 6 o, o vt (4o o Zensar Technologies Limited
HW-GT-H‘]‘:’!’GI‘I;EB@W CIN: L72200PN1963PLC012621
IR RaresE anfr Aert dew (YRwe Frarre uftkan) FrmmeEe 2090 Registered Office: Zensar Knowledge Park, Plot No. 4, MIDC, Off Nagar Road,
HEfler (R 98 SR pRIeTelt Kharadi, Pune - 411014
SRRIaeaw e RS HrHRaTEa (Stakeholders) et 201 afic Phone: 020-6605 7500 E-mail: investor@zensar.com Website : www.zensar.com
Ze“ Sar 9| oy =1 SRS ueese forfies
2| et T ear R 90/04/2039 NOTICE TO SHAREHOLDERS
An ®»RPG Company q .
3 | ey el eom=T s e, o Issued in support of Second 100-Day Campaign -
. . . FEY AT S = “Saksham Niveshak” to Facilitate Payment of Unpaid Dividend and KYC Updates
Zensar TGCh nO|Og IeS LI m Ited 8 | T it s (LJC;ZL_QQPNQo?ﬂPTC?oH@a The Investor Education and Protection Fund (IEPF) Authority under the Ministry of Corporate
CIN: L72200PN1963PLCO12621 mE - R T AB 0o q T S, T 13 f‘ffalrs vide .|ts cwquar d.ated Ma.rch. 27, 202.6 Iaunched-a Second 100-day campalg-n titled as
Registered Office: Zensar Knowledge Park, Plot No. 4, MIDC, Off Nagar Road - 37 ( ) | RETE® 9/90 L NLA, O, Saksham Niveshak”. This campaign is effective from April 1, 2026 to July 9, 2026. It will focus on
) Kharadi. Pune _'411014' ! ! ! T o e, FERISG, TR, 899084 those shareholders whose dividends remain unclaimed, with an emphasis on KYC updation and
Phone: 020-6605 7500 E-mail: inves{or@zensar com Website : www.zensar.com & | U Y FRaTRg TR | fRFie 30 ARf 0% related compliance measures, thereby preventing the transfer of shares and dividends to the
: : ’ * ' ' IR SiTedTar f&Aid IEPF.
SPECIAL WINDOW - EASE OF DOING INVESTMENT - SPECIAL WINDOW | Frramepre =1, t’;;a W:" A Eﬁ'i_‘m - Please note, as per the provisions of the IEPF Rules, shares in respect of which dividends have
FOR TRANSFER AND DEMATERIALISATION OF PHYSICAL SECURITIES 3T =ieut Wmmmmm remained unclaimed for 7 (seven) consecutive years are liable to be transferred to the IEPF,
£03, UTIaT Foie, TR e, fpeMiesw &, along with the corresponding dividend. To avoid such transfer of shares and dividend to the
Pursuant to SEBI Circular No. HO/38/13/11(2)2026-MIRSD-POD/I/3750/2026, dated January SAND AR I, PGS, T 899903¢ IEPF Authority, shareholders are urged to claim their unpaid dividend(s) and update KYC details
30, 2026, a special window has been opened for lodgment of transfer and dematerialisation Wa aamaa cé W% atthe earliest.
(“demat”) of physical securities which were sold/purchased prior to April 01, 2019. The Special T, TR e, e KYC Updation Process :
Window has been opened for a period of 1 (one) year from February 05, 2026 to February 04, 70 HERTSS, 899903¢ h held i P - h held in Physical form:
2027 and will be applicable in following cases: - vl.esrobotics@redifimal.com For shares held in Demat form : For shares held in Physical form:
' REGHT TR : 9822844488 ; . ; . .
1. Where original share transfer request(s) are not lodged prior to April 1, 2019, and the v 5 * Update KYC details (PAN, be.mk Submit the following for.m(s) along with supporting,
shareholder s holding original share certificate; IBBI/IPA-002/1P-N00450/2017-2018/ 11276 account, contact details, | documentsasmay be required by the RTA
2. Where original share transfer request(s) were lodged prior to April 01, 2019, and those ¢ | < arareT AT sifeT A | RTe: 2% U 202 nomination, etc.) with your |« Investor Service Request Form(s) -ISR-1, ISR-2, ISR-3 or
were rejected/returned/not attended due to deficiency in the documents/process/or I FER TER GG SR aRvant 3, Reie 3o AW 203 @ Depository Participant (DP). Form SH-13 (Nomination Form), duly filled.
otherwise. TS e ard AN e, Above mentioned Forms are available at :

SERINIfERT URIcRe fafies giear IrYRS (Stakeholders) BHTET T STFeIRT a¥tet
T Z6¥1eh. 9 LA TS cptedl] Fareprell f&ieh 2% fdrer 202 T febar c ferepTodier
s ATe 7T d STedTe I8 ROMRT qRIAT AIER GHRTAT, R STTATE GRUIT T 3TTe.
afefes famfr STt (rTferet shfee) =T JuaTaTad e RTaT Hhac Seibe e
QIR IO AIGY GRIAT. $oR WRTHRGH! (Stakeholders) 3MTel ST SISl &
RIEAE el IeeiRad “THRGER d PRI TR dfthed I, Tt fobarr
oI~k T TR+ TR NI,

These requests can be re-lodged with the Company's Registrar and Transfer Agent i.e. KFin
Technologies Limited, at Tower - B, Plot No 31 and 32, Selenium Building, Financial District,
Nanakramguda, Gachibowli, Hyderabad - 500 032.

Please note that these shares shall be mandatorily credited to the transferee, only in demat
mode and shall be under lock-in for a period of one year from the date of registration of
transfer. These securities shall not be transferred/lien-marked/pledged during the said lock-in

Company's Website RTA'S Website

https://www.zensar.com/investors/share
holders-information

https://ris.kfintech.com/clientservices/isc/isr
forms.aspx

Registrar and Share Transfer Agent - Contact Details:
KFin Technologies Limited

Date : April 02, 2026

NRPG

Company Secretary
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’ For Zensar Technologies Limited fspror: qor AR Sepid are Selenium Tower B, Plot No. 31 & 32, Gachibowli, Financial District, Nanakramguda,
sd/- AR (Liquidator) Serilingampally, Hyderabad, Telangana - 500032 Tel: 1800-3094-001
IBBIIPA-002/IP-N00450/2017 -2018/ 11276 " . ) .
Place: Pune Anand Daga AA2I11276/02/311226/204052 For any assistance related to the campaign, shareholders may write to investor@zensar.com.
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For Zensar Technologies Limited

Sd/-
Anand Daga
Company Secretary

Place: Pune
Date : April 2, 2026
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